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Supreme Court [14]

ABC Express v. State of Gujarat, (P.K. Mishra and Shree Chandrashekhar, JJ.), 2026 SCC OnLine
SC 1745

Ajay Kumar Rathee v. Seema Rathee, (Sanjay Kishan Kaul and M.M. Sundresh, JJ.), 2022 SCC
OnLine SC 2596

Amvrita Sinha v. Shwetabh Sahay, (Ujjal Bhuyan and K. Vinod Chandran, JJ.), 2025 SCC OnLine SC
3738

Bijendra v. Rekha, (P.K. Mishra and Shree Chandrashekhar, JJ.), 2026 SCC OnLine SC 1748

Edelweiss Custodial Services Ltd. v. NSE Clearing Ltd., (J.B. Pardiwala and K. Vinod Chandran,
J1.), 2026 SCC OnLine SC 1746

Fisherman Care v. Union of India, (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC
1749

Kotak Mahindra Bank Ltd. v. Trupti Sanjay Mehta, (Sanjay Kumar and Sanjeev Sachdeva, JJ.), 2026
SCC OnLine SC 1744

M.R.R. Setty v. State of Karnataka, (Sanjay Kumar and Sanjeev Sachdeva, JJ.), 2026 SCC OnLine
SC 1743

Mahavir v. State of M.P., (P.K. Mishra and Shree Chandrashekhar, JJ.), 2026 SCC OnLine SC 1747

R Manimaran v. State of T.N., (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC
1739

Rajeev Singh v. State of U.P., (Dipankar Datta and Sheel Nagu, JJ.), 2026 SCC OnLine SC 1740

Sahab Singh v. State of Haryana, (Sanjay Kumar and Sanjeev Sachdeva, JJ.), 2026 SCC OnLine SC
1742

Sk. Abedin v. Igbal Ahmed, (J.B. Pardiwala and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC 1738

Vijay Ghanshyam Gadiya v. Union of India, (Dipankar Datta and Sheel Nagu, JJ.), 2026 SCC
OnLine SC 1741

Allahabad High Court [709]
Aakash v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 27561
Aas Mohd. v. State of U.P., (Manju Rani Chauhan, J.), 2026 SCC OnLine All 27743
Abdul Rahman v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 27484
Abhay Singh v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 27119
Abhilakh Singh v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 27491
Abhishek Bharadwaj v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 27275

Abhishek Kumar Chaubey Alias Sumit v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar
Chaudhary, JJ.), 2026 SCC OnLine All 27784

Abhishek Kumar Yadav v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 27496
Abhishek Kumar v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 27173
Abhishek Singh v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 27352

Abubakar v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 27172

Adarsh Pandey v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 27460

Aditi Agri Junction v. State of U.P., (Pankaj Bhatia, J.), 2024 SCC OnLine All 10813
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Aditya Singh v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 27425

Aditya Vikram Thampi v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 27301
Afsar v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 27415

Afzal v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 27497

Agha Mohd. Sayadain v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 27229
Ajay Chauhan v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 27571

Ajay Goswami v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 27489

Ajay Kumar Pandey v. State of U.P., (Saral Srivastava and Garima Prashad, JJ.), 2026 SCC
OnLine All 27768

Ajay Yadav v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 27567
Ajay v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 27449
Ajit v. State of U.P., (Rajiv Gupta and Dr Ajay Kumar-Ii, JJ.), 2026 SCC OnLine All 27687

Akanksha Pachouri v. State of U.P., (Rajiv Gupta and Dr Ajay Kumar-lIi, JJ.), 2026 SCC OnLine
All 27590

Akansha Gupta v. Umang Gupta, (Dr Yogendra Kumar Srivastava, J.), 2026 SCC OnLine All
27542

Akash Kalra v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 27242

Akash Kumar Chaurasiya v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 27417
Akash Rajbhar v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 27293

Akbar v. State, (Anil Kumar-X, J.), 2026 SCC OnLine All 27338

Akhilesh Yadav v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 27307

Akram Siddig v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 27149

Akram v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 27467

Aksha v. State of U.P., (Siddharth and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All 27390
Akshay v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 27511

Ali Hasan v. State of U.P., (Rajiv Gupta and Dr Ajay Kumar-lIi, JJ.), 2026 SCC OnLine All 27592
Alok Mishra v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 27719

Alok Mishra v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 27362

Amal Mishra v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 27280

Amar Jahan v. Mohd. Mukeem, (Saurabh Lavania, J.), 2026 SCC OnLine All 27647

Amarnath v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 27126

Amit Alias Kala v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 27418

Amit Kumar Mishra v. State of U.P., (Ajay Bhanot, J.), 2026 SCC OnLine All 27147

Amit Kumar Sharma v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 27283
Amit Kumar Verma v. State of U.P., (Manju Rani Chauhan, J.), 2026 SCC OnLine All 27741

Amit Kumar v. Archana & Sandhya, (Atul Sreedharan and Vivek Saran, JJ.), 2026 SCC OnLine All
27659

Amit Kumar v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 27264
Amit Pandey v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 27128
Amit v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 27405
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Amit v. State of U.P., (Siddharth and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All 27382

Ammar Rais v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine
All 27604

Amvritesh Kumar Gupta v. State of U.P., (Rajiv Gupta and Dr Ajay Kumar-lIi, JJ.), 2026 SCC
OnLine All 27583

Anamika Soni v. State of U.P., (Siddharth Nandan, J.), 2026 SCC OnLine All 27765
Anand Bhaskar v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 27700
Anand Kumar v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 27412

Anand Yadav v. State of U.P., (Rajeev Misra and Padam Narain Mishra, JJ.), 2026 SCC OnLine
All 27608

Aneeta v. State of U.P., (Prashant Mishra-1, J.), 2026 SCC OnLine All 27319

Angoori Devi Educational & Cultural Society v. Union of India, (Arun Bhansali, C.J. and Kshitij
Shailendra, J.), 2024 SCC OnLine All 10801

Anil Kumar Pandey v. State of U.P., (Dinesh Pathak, J.), 2026 SCC OnLine All 27737
Aniruddha Giri Alias Dabbu v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 27468
Anju Devi v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 27518
Ankit Gautam v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 27490

Ankit Kumar v. State of U.P., (Pramod Kumar Srivastava, J.), 2026 SCC OnLine All 27258
Ankit Pandey v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 27150

Ankur Kumar v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 27108

Ankur Sharma v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 27250

Annu v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 27447

Anoop Singh v. State of U.P., (Rajnish Kumar and Ram Manohar Narayan Mishra, J].), 2026
SCC OnLine All 27605

Anubhuti Gupta v. State of U.P., (Rajiv Gupta and Dr Ajay Kumar-Ii, JJ.), 2026 SCC OnLine All
27693

Anuj Kumar Rai v. State of U.P., (Sanjiv Kumar, J.), 2026 SCC OnLine All 27297

Ageel Ahmad v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 27245

Aqib Junaid v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 27269

Arasad v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 27272

Arifv. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 27574

Arun Gautam v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 27271

Arun Kumar Mishra v. State of U.P., (Saurabh Shyam Shamshery, J.), 2026 SCC OnLine All 27705
Asheesh Kumar Nayak v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 27277

Ashish Gupta Urf Tumani v. State of U.P., (Rajeev Misra and Padam Narain Mishra, JJ.), 2026
SCC OnLine All 27581

Ashish Pathak v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 27130

Ashish Traders v. State of U.P., (Arun Bhansali, C.J. and Vikas Budhwar, J.), 2024 SCC OnLine All
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Ashok Kumar Rajbhar v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 27158
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